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(c) ifso, the names of the private
parties and the State to which they
belong ? ’

THE MINISTER OF STATE
IN THE MINISTRY OF COM-
MERCE (SHRI KHURSHED
ALAM KHAN) : (a) Yes, Sir.
Under the current policy export of
Basmati Rice is allowed under open
General Licence No. 3, whereas
export of Non-Basmati rice is allow-
ed within limited ceiling through
designated Central/State Govern-
ment agencies.

(b) Yes, Sir. Export of non-
basmati rice by some private parties
has been allowed on merits in
in cases where the parties had made
commitments prior to the revision
of the export policy of Rice on 18th
June, 1980.

(c) 1. M/s. Regent  International
Bombay.

2. M/s. Roseehb  Exports.
Bombay. .

3. M/s. Maitry Exports Pri-
vate Ltd., Bombay.

4. M/s. Ballarpur Industries,

New Delhi.

5. M/s. Rajnikant and Co.
Bombay.

6. M/s. Moon Exports (India)
Delhi.
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Direct Flight from Vizag
to Madras

2477. SHRI P. RAJAGOPAL
NAIDU : Will the Minister of
TOURISM AND CIVIL AVIA-
TION Dbe pleased to state :

(a) whether Government  are
considering a proposal to introduce
dircct flights service from Vizag to
Madras in view of the increased
traflic; and

(b) if so, the details thercofl ?

THE MINISTER OF TOUR-
ISM AND CIVIL AVIATION
(SHRI A. P. SHARMA ) : (a)
No, Sir.

(b) Does not arise.

Setting up of pellet plants
at Mangalore and Bailadila
2478. SHRI B. D. SINGH :
PROF. AJIT KUMAR
MEHTA :
SHRI JANARDHANA
POOJARY :

Will the Minister of STEEL.
AND MINES be pleased to state :

(a) whether it is a fat that

Government have decided to setup
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pellet plant at Mangalore  and
Bailadilla without first locating the

foreign buyers;

(b) if so, the financial implica-
tions involved in setting up these
plants ;

(c) reasons for setting up these
plants ‘without first encuring the
foreign market; and

(d) the manner in which these
plants are proposed to be made
economically viable ?

THE MINISTER OF COM-
MERCE AND STEEL AND MINES
(SHRI PRANAB MUKHERJEE) :

(a) to (c). In the situation
arising out of Iran’s inability
to offtake the entire quantity

of 7.5 million of iron ore concen-
trate to be produced by the Kudre-
mukh Iron Ore Project and with
a view to improving its saleability
to other buyers in the international
market, a decision has been taken
in principle to set up a three million
tonne iron ore pelletisation plant at
Mangalore, Forecign buyers fora
portion of the production have
already been located. It is expected
that satisfactory sale arrangements
for the full production will be tied
up soon. The proposed plant is esti-
mated to cost about Rs. 87 crores.
No decision has been taken so far to
set up a pelletisation plantat Baila-
dila,

(d) Based on the present estima-
tes, the proposed pelletisation plant
at Mangalore will be economically
viable.
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Percentage of Utilisation of
Central assistance by States

2480. SHRI K. RAMAMUR-
THY : Will the Minister of
FINANCE be pleased to state:

(a) the State-wise percentage of
utilisation of Central nssistant;‘ee to
the Plan schemes by the States dur-
ing the past three years ;

(b) the names of States and the
quantum of Central assistance
that has remained unutilised at
the State level (state-wise utilised
and unutilised figures are required) ;
and

(c) how the unutilised sums are
a iated by the States and the
ro Central Government in these
cases ?





